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PuBLIC ENTERPRISES 

428. SHRI RAM KRISHAN GUPTA: 
Will the PRIME MINISTER be pleased 
to stale: 

(a) whether there is any proposal to 
create a 'scparate Mi~istry for Public 
Enterprises: and 

(h) if so. when a final decision is likelY 
he taken in the metier? 

THE PRIME MINISTER. MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF 
EXTERNAL AFFAIRS (SHRIMATT 
INDIRA GANDHI): (a) There is no 
such proposal at present. 

(b) Docs not arise. 

KUTCH MEETING 

429. SHRI I\fANIBHAI J. PATEL: 
SHRI S. M. BANERJEE: 
SHRI VISWA NATH PANDEY: 
SHRI K. P. SINGH DEO: 
SHRI D. C. SHARMA: 
SHRI BEN! SHANKER 

SHARMA: 
SHRJ PRAKASH VIR SHASTRI : 
SHRI HARDAYAL DEVGUN: 
SHRI YAJNA DATI" SHARMA: 
SHRI YASHPL SINGH: 
SHRI SHRI CHAND GOYAL: 
SHRI ONKAR LAL BERWA: 
SHRI SHIV KUMAR SHASTRI: 
SHRlRAMACHANDRA 

VEERAPPA: 
SHRI BASUMATARI: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether representatives of IDdia IIIJd 
Pakistan have met in Islamabad _tly 
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and discussed about the steps ta be take" 
for demarcation of the Sind-Kutch boun-
dary in terms of Kutch Award; 

(b) if so. the decisions arrived at; and 

(c) whether Government have consider-
ed th"", decisions and if ~o. the details 
thereof? 

THE PRIME MINISTER. MINISTER 
OF ATOMIC ENERGY. MINISTER or-
PLANNING AND MINISTER' OF 
EXTERNAL AFFAIRS (SHRIMATJ 
INDIRA GANDID): (a) to (c). The 
second meetin/! of the Representatives of 
India and Pakista:1 took place at Islama-
had from the 16th SePtember to 19th 
Septemher 196R in order to discuss the 
arrangements for the second phase of the 
demarcation of the Guiarat-West Pakistan 
houndnrv in accordance with Ihe Kutch 
Tribunal's Award. While agreement was 
rcached lin many points relating fb the 
work. the reprcsc:1tatives decided that inso-
far a., it concerns the boundary in certain 
.octors. Ihe Officers-in-Charge of the two 
'>ides .hould meet at Hussainiwalla in order 
10 discuss and arrive at decision on the 
outstanding points. The meeting of the 
Officers-in-Charge took place at Hussaini-
w"lIa on 30th ami 31st October. 1968. All 
olltstandin,!! tcchnical points rellarding the 
demarcation of the Rann of Kutch were 
resolved. Jt was decided to put up about 
I.COO pillars. each side erectinll about SOO 
on the 30G-mile lon~ border. The work is 
expected to be completed by the end of 
March next. The officers of the two coun-
tries would send prOllress report every 
month to the Tribunal at Ge:1eva as re-
quircd under tbe Kutch Award. The 
Officers-in-Charge will meet a~ain on 
November 26th at Therar in Sind to review 
the progress of field work. 

MILITARY STATION AT BHUBANESWAR 

430. SHRI CHINTAMANI PANT-
GRAHl: Will the Minister of DEFENCE 
be pleased to :;tate : 

(a) the furthe progress which has been 
achieved in the estahlishment of a military 
station at Bhubancswar in Orissa; and 

(h) when this statim is likely to be 
established? 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH): (a) and (b). Some 
military units are proposed to be located 
at Bhubaneswar in addition to those already 
J oea ted there. 

U.S. ARMS SUPPLIES TO PAKISTAN 

431. SHRI CHINTAMANI PANI-
GRAHl : 

SHRI RAM SEWAK YADAV: 
Will the Minister of DEFENCE be 

pleased to state : 

(a) whether Government are aware that 
the USTS Chief in Pakistan had said that 
the U.S.A. had so far supplied to Pakistan 
arms worth 640 million dollars which were 
more than six times the U.s. arms deli-
veries to India; 

(b) what is the informatiO':! with the 
Government of India in respect of arms 
supplies to Pakistan from U.S.A. and vari-
ous other countries as well; and 

( c) the estimated increased armed 
strenltth of Pakistan since the 1965 Indo· 
Pakistan? 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH) : (a) and (b). Govern-
me:1t are aware of the speech made by Mr. 
John McCarthy. Chief of tbe USIS in 
Pakistan on the Sth August 1965. Pakistan 
is estimated to have received military aid 
worth $ 1.500 to 1.700 million till Septem-
ber 1965. comprisinp; mainly weapons of 
offensive capability like Patton and Chaffee 
tanks. F·S6 and F-104 aircraft. modem 
artillary and napalm bombs. etc. as also 
cash assista:1ce for raisin~ and maiutaininl! 
larllc number of troops. China is also 
known 10 have supplied Pakistan complete 
equipment for 2 infantry divisions. about 
250 tanks. 120 MIG aircraft and 2 Squad-
rons of IL·28 hombers hesides larlle num-
her of artillery pieces and vehicles and 
I arlle quantities of ammunitiO:1 and spares 
for tanks and aircraft have also been sup-
plied by China. China is also known to 
have extended financial assistance to 
Pakistan mainly to cnable purchaSe of 
military equiPment a:1d stores. Pakistan 
bas also received arms and equipment from 
other countries. 




